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SUPREME COURT OF |
RECORD OF PROCEEDI NGS
Petition(s) for Special

Leave to Appeal (Crl.)

N D I

SECTI ON 1|
AN MATTER

A

No. 2705/1998

(From the judgenent and order dated 04/06/1998 in CRLMC 2417/ 96

of The HI GH COURT OF KERALA AT ERNAKULAM

ROY V. D.
VERSUS

STATE OF KERALA

( Wth Appln(s). for stay )
( For Final Disposal )
Wth

Petitioner (s)

Respondent (s)

SLP(Crl.)No. 1536/1999, SLP(Crl.)No. 1537/1999, SLP(Crl.)No. 1708-1710/1999,
SLP(Crl.)No. 3102/1998, SLP(Crl.)No. 3312-3315/1998, SLP(Crl.)No. 538/ 2000,

SLP(Crl.)No. 692-695/1999
Date :
CORAM :

HON BLE MR, JUSTI CE SYED SHAH MOHAMMVED QUADRI
HON BLE MR JUSTI CE S. N. PHUKAN

17/ 10/ 2000 These Petitions were called on for hearing today.

For Petitioner (s)

BBBBBBBBBBBBBB

in SLP 2705/98 &
3312- 3315/ 98

in SLP 3102/98

in SLP 692-695/99
& 1708-10/99

in SLP 538/2000

in SLPs 1536/99 &
1537/ 99

For Respondent (s)
BBBBBBBBBBBBBB
in SLP 2705/ 98

in rest of the SLPs

UPON heari ng counsel

After hearing | earned counsel
reserved its verdict.

....... L....l..T.......
SP2

Court
SP1

[Vimal Jaitley]

AR- cum PS

M . K. Sukunar an, Sr. Adv. @@

M s Jayanth Mt hraj, NR Shonker,
R Ravi ndr an, Baby Kri shnan, Advs.

M. TLV lyer, Sr. Adv.
M. CS Srinivasa Rao, Adv.

M. Mhendra Anand, Sr. Adv.
Ms Rajiv Mehta, Rony Chako, Advs.

M . Var ghese Kal li ath, Sr. Adv.
M. MI' Geor ge, Adv.
M. MI CGeorge, Adv.
M . Mukul Rohtagi, A S. G @@
M. G Prakash, Adv.

M. G Prakash, Adv.

the Court made the follow ng
ORDER

for the parties the

[ Naresh Kumar]
Court Master

[ Kanwal Si ngh]
Court Master



